Title: Regarding Government decision relating to the up-linking of foreign channels from India.

MR. SPEAKER: | have already called the name of Shri Jaipal Reddy.
...(Interruptions)

SHRI S. JAIPAL REDDY (MIRYALGUDA): | have been invited by the hon. Speaker to speak. Would | be allowed to
speak now? ...(Interruptions)

SHRIMATI RENUKA CHOWDHURY (KHAMMAM): Only Shri Jaipal Reddy is allowed; women are not allowed
...(Interruptions)

MR. SPEAKER: Please take your seat.
...(Interruptions)

SHRI S. JAIPAL REDDY (MIRYALGUDA): Sir, | would like to invite the attention of the whole House and the hon.
Minister to a very important decision taken by the Government last night which has been published in all the
newspapers today.

Sir, the decision relates to the up-linking of foreign channels from India. This is a very very important policy
decision. Shri Pramod Mahajan, who was the Minister for Information and Broadcasting, would surely appreciate
the importance of this decision. | am not per se opposed to up-linking of foreign channels. But this decision seeks to
bye-pass many important policy questions.

Sir, we have been pleading for setting up of a Regulatory Authority, a Regulatory Authority relating to broadcasting.
When | was the Minister | had the opportunity to introduce the Bill in the House. There was Joint Select Committee
under the Chairmanship of Shri Sharad Pawar. That Joint Select Committee had the occasion to look into all these
questions.

Mr. Speaker, Sir, there is an important matter relating to fixing a cap on foreign equity in regard to foreign channels.
Let me remind Shri Pramod Mahajan of the agenda of the NDA. The NDA agenda says that foreign cap must be
fixed at 20 per cent. When Shrimati Sushma Swaraj was the Minister for Information and Broadcasting the up-
linking was given to all channels which are of Indian origin. Why do you not take a decision in regard to the fixation
of cap on foreign equity? Why do you not take a decision in regard to the need for setting up a quasi-judicial
Regulatory Broadcasting Authority? Why do you want to avoid all these decisions? Why do you want to rush in for
letting the foreign channels be up-linked from India?

Sir, | am not opposed to up-linking. | want these decisions to be taken first as a prelude to the up-linking and you
want to bye-pass these decisions. | am charging you, with all sense of responsibility, that you want to avoid all
these questions. You want to confront the country with fait-accompli in regard to this matter. This is a very bad way
of taking policy decisions.

Mr. Speaker, Sir, the Parliament is in Session now. Government takes a decision and Government tells the Press
about the decisions.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF INFORMATION TECHNOLOGY (SHRI
PRAMOD MAHAJAN): No.

Sir, | should be given an opportunity to speak after him.

SHRI S. JAIPAL REDDY: What is the Parliament worth for? | am not raising the usual question of breach of
privilege. There is a breach of etiquette. The Minister must make a statement and the Government should not
deceive its own partners and its own sister organisations and its own, the Swadeshi Jagran Manch which pleaded
for fixing the foreign equity at 20 per cent. | am not saying that it should be at 20 per cent. The point is, whether it is
20 per cent, or 50 per cent or 100 per cent, the House and the country must know about it.

We must take a conscious decision about this. We must not be taken for granted. That is the point | am trying to
make.

SHRI SOMNATH CHATTERJEE : Sir, | will take half a minute.
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SHRI SUDIP BANDYOPADHYAY : Sir, you called my name and when | was about to speak, they did not allow me.
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MR. SPEAKER: We have to respect the leaders. Whenever there is an important subject, we have to give a chance
to the leaders to speak.
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SHRI SUDIP BANDYOPADHYAY: Sir, my subject is also very important.
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SHRI SOMNATH CHATTERJEE: | will take half a minute....(Interruptions)

MR. SPEAKER: There is a system and there are precedents. Whenever there is an important issue, leaders are
allowed to speak first.

SHRI SUDIP BANDYOPADHYAY : My name was called by you, Sir, but | was not allowed to speak.
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SHRI PRAMOD MAHAJAN: Mr. Speaker, Sir, we totally agree with you that when senior leaders want to intervene,
with or without notice, they must be permitted. | am not saying that they should not be permitted. Our only request to
all those great senior leaders is that when their followers do not allow other Members to speak, they should also
see that other Members also get a chance. They should also control their Members. That is the only request we are
making. We are not stopping anybody from speaking here. a€|(Interruptions)

SHRI SOMNATH CHATTERJEE (BOLPUR): Sir, | can hardly say anything in this regard because everybody is
giving sermons now. | am not going to say anything except that this is a very important issue. There are matters
relating to this Ministry in regard to which decisions are not being taken. Standing Committee's reports are not
being looked into. This is a matter which should not be ignored just by saying that they are not informed to the
press. Every newspaper has reported it. How have they come to know about it without the Parliament knowing
about it? This is not a routine matter.

Regarding the request of the Minister, | hope he will also look at his Members.
SHRI PRAMOD MAHAJAN: | do that always.

SHRI SOMNATH CHATTERJEE : He should look at his people also. Nowadays we can hardly function in the
House in a proper manner. ...(Interruptions) It seems that Members can speak here without the permission of the
Chair. ...(Interruptions) Chair is being made irrelevant today! Therefore, fingers should not be pointed at us alone.
...(Interruptions) What is happening here? How is this House running! ...(Interruptions)

MR. SPEAKER: The Minister is here, he can reply.
...(Interruptions)
MR. SPEAKER: Shri Prabhunath Singh, what is this cross talk?
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SHRI PRAMOD MAHAJAN: Sir, | will come to the basic issue. It is true that the Government has yesterday night



cleared the uplinking policy. The Minister for Information and Broadcasting has already written to the Presiding
Officers of both the Houses to give him time to make a statement in both the Houses about the policy. |, having
performed the role of Cabinet spokesperson yesterday, can prove it amply that we did not release any policy
decision to the Press. Two policy decisions were taken yesterday — one was in regard to uplinking and the other
was the agricultural policy. Both the Ministers are writing to the Presiding Officers. When they are given time, it will
be placed before the House.

If the House wants, and Sir, if you permit, under any rule at the proper time, one can discuss both the
policies....(Interruptions)

SHRI BASU DEB ACHARIA : Who leaked it to Press? The Press has covered all this....(Interruptions)

SHRI PRAMOD MAHAJAN: Secondly, Sir, | can only say that a few of the issues raised by Shri Jaipal Reddy, are
important, say, about the Regulatory Authority. So, We do not dispute them at all. But here | want to add only one
thing. It is really strange if you do not understand the science behind it. The down-linking is free in this country. You
cannot stop any channel from coming to your house.

If we are permitting up-linking, that is the only way to control these channels as to what they send into satellites. So,
if the Government is permitting up-linking when down-linking is free in this country, | really find it strange what is
objectionable in that....(Interruptions)

SHRI S. JAIPAL REDDY: Shri Pramod Mahajan, you will have to take a decision about the foreign equity. You will
have to keep in view your own agenda. You are neglecting your own agenda. That is the charge | am hurling at
you....(Interruptions)

SHRI PRAMOD MAHAJAN: About my agenda and my Parivar | think, it is better if you leave it to me how to deal
with this subject and caring about it....(Interruptions)

MR. SPEAKER: The House stands adjourned to meet again at 14.20 hours.
1316 hours
The Lok Sabha then adjourned till twenty minutes past Fourteen of the Clock.



